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RAJYA SABHA 
Wednesday, the 16th September, 1964/ the  

25th  Bhadra,  1886   (Sake) 

The House met  at  eleven  of     the 
clock, MR. CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 

t[THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHAN-NA): 
Work on the construction of about 1400 
houses and an office building with a carpet 
area of 1.14 lakh square feet is in progress 
and is expected to be completed by May 
next year. It has not yet been decided 
which offices will be shifted to Fari-
dabad.l 

 

670 RS—1. 
f[ ]  English translation. 
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SHRI ARJUN ARORA: Sir, may I know if 

the hon. Minister is sure that some central 
Government offices will be shifted to 
Faridabad from Delhi eventually, because the 
past experience has been that whenever the 
Government has thought of shifting some 
offices elsewhere from Delhi, only a 
committee has been set up in Delhi and it has 
been provided an office for the purpose? 

SHRI MEHR CHAND KHANNA: Unless I 
have that feeling, I would not be undertaking 
construction in Faridabad. In fact I want to go 
even to Ghaziabad. It will not be correct to 
say that no offices have been moved out of 
Delhi to other places. But it is also a fact that 
there is general disinclination on the part of 
Government servants in Delhi to go outside 
Delhi. 

SHRI G. M. MIR: I would like to know how 
much land has been acquired for the 
construction of these houses and also the 
amount of compensation paid for this land. 

SHRI MEHR CHAND KHANNA: This land 
was taken roughly about 15 years ago as part 
of our rehabilitation scheme. Faridabad is a 
rehabilitation township. We wanted to 
develop four or five neighbourhoods. Three or 
four were developed for refugees and one 
neighbourhood covering an area of about 250 
acres was left unused. We are now using that 
area for the construction of residences for 
Government servants as well as for 
Government offices. The price of the land 
paid about 15 years ago, I do not remember, 
but it must have been very insignificant, very 
small, because the prices then had not gone up 
so high as they are tod 

SHRI M. P. BHARGAVA: Could the hon. 
Minister give us some idea about the 
percentage of offices which have moved out 
of Delhi, out of those offices for which the 
decision was taken that they would go out 
from Delhi? 

SHRI MEHR CHAND KHANNA: I have 
answered this question, Sir on j the floor of the 
House many times. The number of offices that 
have gone out of Delhi is fairly small. Even 
some of them have only partly gone out. Quite a 
number of them are still in Delhi. But there is 
one thing that I must submit for the information 
of the House. It is no use sending an office 
outside Delhi unless proper arrangements are 
made (1) for office accommodation and (2) for 
residential accommodation. There is a great 
dearth of residential houses all over the place, in 
Bombay, Madras and Calcutta—in big cities—
and in spite of our best efforts, we have not been 
able to secure suitable accommodation. 

SHRI A. D. MANI: Is Government taking 
any steps to find residential accommodation 
for the staff which will be shifted to work in 
Faridabad? 

SHRI MEHR CHAND KHANNA: We have 
made a provision to cover about 75 per cent,  
of the residential 
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population that will be shifted to Faridabad: If 
experience shows that more than 75 per cent, 
of residential accommodation is required we 
will look into the matter. 

 
SHRI I. K. GUJRAL: Since Faridabad 

construction is receiving the attention of the 
hon. Minister, is it within his knowledge that 
there are approximately a thousand industries 
in that area without any industrial housing and 
there is a danger of slums developing there 
and is the Government taking any steps to see 
that along with the general housing scheme, 
this problem is also attended to? 

SHRI MEHR CHAND KHANNA: Sir the 
industrial housing schemes are part and parcel 
of the general social housing scheme with 
which my Ministry is dealing. They have no 
relation whatsoever with the general pool 
accommodation. I have had discussions with 
the Planning Commission and we are 
formulating certain proposals under which we 
want to see that adequate housing is provided 
for industrial workers, whether in Faridabad 
or in any other part of the country where 
industries are being set  up. 

SHRI AKBAR ALI KHAN: Did you 
enquire, during your recent visit to 
Hyderabad, whether accommodation for 
Central offices is available there? 

SHRI MEHR CHAND KHANNA: I did, 
Sir, make enquiries; 1 met the representatives 
of Government servants as well as the 
representatives of the State Government. In 
Hyderabad, Bombay, Calcutta and Madras—
in all these places there is a great dearth of 
office and residential accommodation. 

SHRI ARJUN ARORA: May I know if the 
Government is aware of the fact that 
disinclination among the Government 
employees to move out of Delhi is based on 
the common belief that stay at Delhi is a sure 
guarantee of promotion and, if the 
Government is aware of this common belief, 
what steps, if any, the Government plans to 
take to meet this? 

SHRI MEHR     CHAND     KHANNA: I 
think, Sir, he should address    this question  
very   conveniently  eithe;'   to the    Prime    
Minister or the    Home Minister. 

WEST BENGAL DRUG ENQUIRY 
COMMISSION REPORT 

*209. SHRI A. D. MAN I: Will the Minister    
of HEALTH be    pleased    to 
state: 

(a) whether her attention has been drawn 
to the recommendations of the Drug Enquiry 
Commission of the West Bengal 
Government; and 

(b) whether the Commission has 
commented on the role of medical men in the 
circulation of sub-standard and spurious 
drugs, and if so, what follow-up action is 
proposed to be initiated by the Union Govern-
ment on the report? 

THE MINISTER OF HEALTH (DR. 
SUSHILA  NAYAR) :   (a) Yes,  Sir. 

(b) A statement giving the information is 
laid on the Table of the Sabha. 


